b Tl

70 BE PUBLESHED IN PART IT SHCTTON 3(11) dazTTE OF INDIA

GOVernme_ht of Indig
Central Board 0f Direct Taxes

New Deihi, {dated /O -'"q- —8’4.

_NOTT, I0N
(Income-tax)

‘-.No.575_'4'(F.'N0.261/22/83-11’3’): In exerkise of the povers
conferrdd by Sub-Section (1) of Section 1314 of ‘the Income-tay
Act, 1961( 43 of 1961) and in mod. fication bf its Notification

Ho. 54 (¥.No,261/22/83-I1T) aated 3-11-83,| the Central - - - .
Board of Direct Tayes hereby directs that bhe CIT {Appeals)._xif,' ;
Calcutta shali perform his fufictions in rekpest of -such persons -
assessed o Income-tax or Sur-tax or Inter stetax in the
Income-tax Werds, Circles, Districts .gnd R ges specified .
in the corresponding entries in Column 2 std Colum 3 thersof b
as are aggrieved by any of the orders mentioned in Clauses ;
(a) to'(h) of Sub-section (2} of Section 2 of the Income~tax
Act, 1961, in’ sub-section (1) of Section 1] of the Companies
{Profits) Sur-tax Aot 196k (7 of 196}) and in sub-section. (1)

of Section 15 of the Interestitax act, 19pil(is Co 197%)  and

also in respect of such persons or elasses|ofi persons as the
Board hag directed or may direct in future Hn' accordagnce with i
the provisions of clause (1) of suv-section (2) of Section ‘
246 of the Income-tax Act, 1961, ; .

4

tharges with : Ineome~tax Wards Ranges of I, 4G,
Headguarters _ —.ahd_Circles :
G;Il . (A)“X-V y 1¢ Splrlnvt Qirt "III 21 Io-&cco l'Invi
Calenttia, o - o ! Range-I11 _
2 Fordign Comp andes 2, } Foreign Companies
CirelesI — Range-I .

. 3. Foreign Companies 3. |Foreign Companies
b Circles-IT . Range~II

% Special Gircle-IX b, I.A.C. Spl. Range-

Whereas an Income-tax Circle, Ward ofr Digtrict or
Range or part thercof stands transferred by this Notification
from one charge to ano ther charge, appeals erising out of the
assegsnenlty made in that Incomestax Circle, Ward or Digtrict
or Range.or part th 2of and pending imnediafely before the
dzte of thisg Notification befbre the CIT(A) 4f the charge from
vhich that Income-tax Circle, District, Wardfor Range or_part
thereof is bransferrea shall, from the date #hie Yatitieat4on
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takes 2flach, te Transn arad 5"': arvt v ghh o .Lthb ‘
of the charge to. whon e sale Ward, m.rcle or D
Range oz ’Qart i‘.he:fmo is traﬂsferred : SRR
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